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HOUSE OF THE PEOPLE
Thursday, 26th March, 1953
The House met at Two of the Clock
[MR. DEPUTY-SPEAKER in the Chair)
QUESTIONS AND ANSWERS
(See Part 1)

3 P.M.
COIR INDUSTRY BILL

The Minister of Commerce and
Industry (Shri T. T. Krishnamachari):
I beg to move for leave to introduce a
.Bill* to provide for the control by the
'Union of the Coir Industry and for
that purpose to establish a Coir Board
and levy a customs duty on coir fibre,
coir yarn and coir products exported
from India.

Mr. Deputy-Speaker: The question is:

“That leave be granted to intro-
duce a Bill to provide for the con-
trol by the Union of the Coir In-
dustry and for that purpose to
establish a Coir Board and levy a
customs duty on coir flbre, coir
yarn and coir products exported
from India.”

The motion was adopted.

Shri T. T. Krishnamachari: I intro-
duce the Bill.

DEMANDS FOR GRANTS—contd.

The Prime Minister, Minister of
External Affairs and Defence (Shri
Jawaharlal Nebru): Some little time
ago, this House discussed the estimates
in regard to the External Affairs Minis-
try. In discussing foreign policy. it
was often stated that foreign policy
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was essentially a national policy of a
country. Emphasis may vary and
conditions sometimes may introduce
some refinement here and there, but
essentfally it was a national policy.
Now, if that applied to foreign policy.
much more of that argument applies
to defence policy. A defence policy
should essentially be a national policy,
though, undoubtedly, opinions may
differ as to whether emphasis should
be made on one aspect of it at one ime
or another aspect, Also. essentially a
defence policy has to keep wide awake.
It depends on so many factors

If I may give some kind of a rough
and ready equation about defence, I
would say that defence consists of
armed forces, plus their equipment
etc.,, plus the industrial production of
the country, plus the economy of the
country, plus the morale of the people,
plus the international relations or inter-
national position. All these are im-
portant, every one of them affecting
each other. And the first thing to
realise is that defence does not consist
merely of the armed forces. Essen-
tially, and more and more, it consists
of the strength behind those armed
forces, the strength of the nation’s
economy, the industrial capacity of that
nation to produce goods required for
defence etc., and other things that [
have mentioned.

Now, I have followed personally to
some extent, and from reports, the
speeches that have been delivered, and
we have tried to profit by them. Some
of my colleagues in the Defence Minis-
try have already answered some of the
arguments. We shall naturally profit
by any criticisms that appear to us to
be worthwhile or legitimate. Most of
those criticisms, however, either deal
with what I might call secondary
aspects of our defence, or with such
things as pay and allowgnces and con-
ditions of service. Now, these are im-
portant of course. But if the Hquse
will permit me, I would rather deal

*Introduced with the recommendation of the President.

27 PS.D.
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with certain basic things. But I wruld
say this in regard to those criticisms,
that some of them astonished me very

greatly.

The hon. Member Mr. Nambiar refer-
red to the awful conditions of service,
the pays and salaries, of children in
chains in hospitals, and generally to
the fact that our people in the armed

‘forces are treated badly in regard to
food, accommodation etc. Now, if
there is one thing that is quite clear
and dead certain, it is this: that the
men in our services are treated well.
In regard to food, it is very good tood
indeed because I have taken it very
often, first class food, and if I may
suggest it to Mr. Nambiar if he could
go and take that food, his health will
improve. In regard to medical facili-
ties, they are excellent—the medical
facilities that we give to the.people of
our armed forces—and in fact the test
of all this is the fine young men that
you see, fine, strong, hefty, capable of
hard work and endurance, far beyond,
I regret to say. than any Member of
Parliament, and certainly beyond my-
self. They are good people physically,
because they get good food, relatively
good accommodation, they are well
looked after, medically, and the rest.

There is one remarkable thing that T,

noticed, from the reports, of children
being kept in chains; it is an amazing
thing to a person who reads about
them. The fact of the matter is that
in the hospital, small children are
given number-plates with small chains
attached either to their waists or t¢
their chests, so that they might not
get mixed up, and I think he described
it as if the children were kept in chains
in the hospital, It was a very extra-
ordinary way of describing that.

As for the salaries the hon. Member
mentioned, he .forgot completely the
dearness allowance that they get, vhich
adds up considerably.

Then, some hon. Members are here
who have had some brief .experience
of our armed forces, having been in
the army, navy or air force. They
were fortunate in having that experi-
ence. I have no doubt that that will
give them a greater insight into the
working of these armed forces. Never-
theless. the mixture, the combination
of some small experience as a pilot or
something like that, with Membership
of Parliament is likely to be heady, {s
likely to make the hon. Member think
that he has become a complete and final
expert in all matters military, or air
force, or naval. Well, of course we
happen to have a few thousands ol
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persons with infinitely greater experi-
ence who advise us in the Defence
Ministry,—~thousands of pilots who
have done much more work than the
hon. Member who has become a M:m-
ber of Parliament, who have spent their
lives in ten, 20 years of service. Now,
those are the persons who wdvice us.
Naturally we have to take experl
advice in all these matters, and we
listen to them and their advice, with
such intelligence as we possess as lay-
men, because the final decision is al-
ways, of course, of the civil apparatus
of a country, but after taking the
expert advice. So I would submit
that a slight experience as a pilot does
not necessarily make one an expert in
regard to the use of the Air Force or
other matters concerning the Air Force.

Now, I would like the House to re-
member. certain backgrounds in regard
to this matter, in regard to the Indian
Army. So far as the Indian Air Force
and the Indian Navy are concerned, as
the House knows, they are small, rela-
tively small. We want to enlarge them
somewhat, ahd we are gradually doing
it. Bug the Army is still the biggest
factor in our defence apparatus. Now
hon. Members may lay great stress on
the one or the other.” Some Members
said that the Air Force is more impor-
tant; undoubtedly. it is today. Some
Members told us that we should spend
more money on our defence, specially
on the Air Force, while some other
hon. Members said that we should
spend less money. Well, all of them.
from their respective points of view.
are correct. On the one hand. it js
o_bvmus that we are spending a con-
siderable sum of money annualiy on
our defence apparatus, and we could
ill-afford that sum of money; we should
like to economise and reduce it as much
gs we can, and we continually try to

o so.

On the other hand. for the moment
forgettmg- it—of course, I do not want
to forget it, it is important—the amount
of money that we spend for our defence
apparatus considering the size of this
country and the obligations that the
defence apparatus has to discharge. is
not too great. Looking at it broadly.
we have to balance all these considera-
tions.  Naturally, we cannot spend
money which we have not got. atu-
rally, also there is a certain minimum
of defence requirements for the secu-
Tity of the country, for the {future
development of the country which we
must provide. Even we may have to
scrape for them. So both factors have
to be borne in mind, And there is one
very important factor. Hon. Members
think of the numbers in the Army, the
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-Afr Force and the rest. Bui through-
out history armies and the like have
depended, of course, on numbers. of
course on courage and morale, but ulti-
mately on the technology behind them.
That was not so obvious in the widen
days, but it becomes more and more
obvious today. Yet, if any hon. Mem-
ber takes the trouble to study the his-
‘tory of war—and non-violent as I am,
I have taken that trouble occasionally,
because it is a fascinating subject,—
from the study of the history of war and
of famous Captains in history you can
see the development of technology even
more than in any other way, because
‘war, unfortunately for us, has encour-
aged the development of technology
more than anything else. Because
when people are forced into a lifc and
death struggle, their minds function
rapidly; they have to find out some-
thing. And so always in times of wsar
‘technology has advanced and ultimat=ly
it has not been courage—although
courage counts and of course always
will count—it has not been numbers,
but the technology, the superior weapon
that has counted in war.

If I had time I could give mniany
interesting ‘examples to the House,
‘going back to some rather amusing
instances of how Attila overcame the
Romans because he discovered the stir-
rup on the horse. A very simple thing
—the stirrup—an Obvious thing. Sut
the discovery of the stirrup on the horse
made his horsemen infinitely better
placed to meet the Romuns, and they
could much more easily defeat the
Romans in spite of the courage on this
side or that side. So all that counts
small improvements have been going
on for several hundred years. Constan-
tinople which was under the old Greek
Empire with stood the Turks. although
the Turks surrounded Constantinople
for several hundred years, simply
because Constantinople—the old Greek
Empire—had what is called the Greek
fire. It was that something. that cecret
weapon they had—the Greek fire—
which protected them. And so it went
on,

Now coming to the history of India.
leaving our’ ancient history (about
which we’ have no proper historical
records; presumably from the techno-
logical point of view we were not hack-
ward then compared to others), and
coming to later times, all our ‘deficiency
and defeats have been due to the fact
that we were backward in these
matters. We stuck to our chivalry, our
courage as well as our enormous capa-
city for fighting each other and dis-
ruption. And we were defeated not
for lack of courage or lack of brains
even. but for backwardness in techno-
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logy. It was always so, whether you
take it from Babar who first came to *
this country or others. Why did Babar
win? May be they were efficient; but
the fact is that they had a betteyr gun.
A simple fact—they had a better gun
which the Rajput chivalry could not
meet. Later, take the whole of the
Mughal period. It is a very curious
thing that our minds in India were not
directed towards technological develcp-
ment. We took things from «chers.
Throughout the Mughal period the per-
sons who made guns in India were
Turks always. They were sent for
from Turkey and in fact. they had a
special title. Most of the ordnance
men in those days were called ‘Rumi
Khans’ gfter the name for Constanti-
nople. ‘Rumi Khan' was the title of
the man who made the guns. They
always used the Turks, that is, always
our rcliance was on some external per- .
son to build something for us to cary
on war. Meanwhile, of course, Europe
was . going ahead—fast shead-—in
developing technology and bhetter
weapons. And you will see when the
English and the French came 10 Indin
as adventurers, they had the better
weapons of course. First of all, their
weapons were hired and their cfficers
were hired by the local rulers ¢f the
day. They were hired because thay
had the better weapons; they could
train soldiers better, and whoever hir-
ed them, they wanted something for it
and took a share in it.

So it is extraordinary how dependent
we were on others, and ultimately that
dependence was bound completely by
our becoming totally politically depen-
dent. That happened. That is our
history for the last hundreds of years.
Now. when we face the problem to-
day. we have to remember this. Hon.
Members do not seem to remember that
adequately. Hon. Members tell us that
we must not be dependent on others.
Well. that is obvious. That is the
basic fact from which we start in con-
sidering defence, that is, we must not
depend on others. But how are we (o
be independent of others? Thet is not
such a simple proposition. We cannot
suddenly develop that industrial appa-
ratus in this country. We cannot
develop the large numbers of persons
who invent things. because, remember,
in defence some things are common,
that is. they get known by every coun-
try. Every country, every big rountry.
has its own types, models, prototypes
etc. which nobody else knows till uiti-
mately they are used in warfare and
then copied, as for example. the
Maxim-gun. So ultimately it is depen-
dence on the development of science
and the sientific mind, the inventor, the
discoverer. And then it devends on the
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development of industry, that is, the
application of that sciqnce in technp—
logy. Therefore, the biggest thing in
defence we have done in India is to
put up a large number of sicentific
laboratories. They are not put under
Defence yet, but that is the biggest
thing. - That is the failing we have
suffered, from science, for the last hun-
dreds of years. We have been back-
ward and we will continue to be back-
ward not only in defence but in indus-
try generally if we merely relied on
buying some idea or invention from out-
side. That is pure dependence-—we
will get secondhand ideas and sccond-
hand machines from outside. So the
first thing we did both from the larger
point of view of the country and the
point of defence was to build up the
great and fine National Laboratories
that we have. Hon. Members some-
times enquire about them, as if they
are mass-producing machine labora-
tories. A laboratory produces iurst of
all the scientist, the human brain, train-
ed brain out of which occasionally come
wonderful discoveries, sometimes
smaller discoveries, sometimes nothing
at all. You have to take that chance.
The human brain does not function this
way, that it goes on producing some-
thing, manufacturing an article. Thot
is the first thing. Secondly, coming to
defence itself, we have tried to build up

a Defence Science Section which ig im- .

portant. It is of course in complete
touch with our other laboratories, but
it pays particular attention to the
defence aspect of science and it is in
charge of very good scientists—I can
assure the House. Naturally it woula
be absurd for me to say whether in our
general science or in our defence science
we are to be compared at present to
the advanced nations of the world. That
is not so. In quantity it is not so. In
quality we are not bad; numbers may
be small. Anyhow we thought of
defence in these basic terms. 1t is not
a c‘;xestlon of having a few more men
or buying a few more aircraft or a few
more ships. old or new. But we have
to build up something new and build
up something which has not been
in the tradition of this country for the
last few hundred years, because we
were copying, getting others to do
things for us. But the process of bujld-
ing up itself requires that we should
get help where we could. Obviously, if
we start discovering and inventing
everything from scratch it will take a
mighty long time and others will go
ahead. We have always to keep in
view that we have to rely upon our-
selves, our men, our scientists etc. our
technicians, our technologists etc. So
we have taken help from abroad: we
have tried to. Now, you may criticise

26 MARCH 1953

Demands for Grants 2914

that. That is a different matter. But I
am putting the basic thing before the
House. We have taken help fromr
abroad where we thought it necessary.
We have sent for occasionally from
abroad eminent scientists connected
with Defence to advise us. We have
4ent for from abroad eminent theoreti-
‘cians in Defence matters to come and
look and advise us. We have not al-
ways accepted their advice but we have
wanted to learn from them and we
have learnt. I do not mean Ministers
and others, but large numbers of our
officers have listened to them and
cross-examined them and thereby shar-
pened their own wits and minds om
those subjects.

I can tell you that although I hap-

n to be in entire overall charge of

fence only now, I have been taking
a most intimate interest in the Defence
services ever since I became Prime
Minister and I have met large num-
bers of officers of the services and a
large number of other men, and I can
express not only my own opinion about
it but the opinion of the better placed
men, better able to judge, I mean, that
our young officer, our average officer is
very high-class. I need not say any-
thing about our average soldier. He {s
known to be a stout man and a coura-
geous man, well-disciplined person. I
am for the moment talking about the
quality of our officers. It is a high
quality and it is a quality which can
well compare with any elsewhere. I
do not mean to say that we are pro-
ducing Napoleans and Chengez Khans
and the like. I mention Chengez Khan,
because my personal opinion is that he
was the greatest general history has
produced. It has nothing to do with
what he did. I am really talking about
his generalship. People may think that
he swept through the whole of Europe
through sheer numbers—nothing of the
kind—it was because of his general-
ship he did that. We are developing
the very basis of Defence. It is, first
of all, advancing sicentifically and
technologically, secondly, an intellectu-
ally trained officer corps, which can
understand not only the improved ways
of warfare but which can understand
modern trends, modern developments,
technical improvements etc.. because
not only our officer but even the soldier,
a man in the Air Force has to become
more and more technically minded.
War becomes more technical. It still
remains much else and it is not a pure-
ly mechanic’s job but it still becomes
more technical,

Now, I should like the House to think
for a while of the old Indlan Army in
the British days, what it was. It was
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a fine Army, well disciplined and it did
well whenever it was put to the test.
But, in effect it was an extension of
the British Army in India, and com-
posed of Indians except for the officer
ranks, generally speaking. Essentially
it was an extension of the British Army
in India and the policies were laid
down in Whitehall. The general staff
was in Whitehall—there might have
been a small Army staff here. The real
decisions were taken in Whitehall and
carried out here. All the officers in
the Army were foreigners, except for
the last few years when some persons
did become Colonels and the like. At
the time of partition—I am speaking
from memory—I think there were
Toundabout 8,000 British officers in the
Indian Army. It is a large number.
We had to undergo a tremendous
change. First of all, the Army, Navy
and the Air Force had to be split up
between Pakistan and India; then the
removal of these officers, thousands
and thousands of them. Now, however
bright our young officers might be, it
ifs not an easy matter suddenly to
assume higher responsibility without
experience. After all, normally speak-
ing, a man becomes a General—I do
not know—after about 20 years of ser-
vice or about that. However brilliant
the men might be, the pushing up of
thousands of people was a difficult task
for all of them. Well, we have survived
that test. We built. up a general staff
here and we had to depend upon our-
seives

Yesterday my friend,.Mr. Tyagi, gave
ssome figures about British or foreign
officers. I do not know how Members
of the House realise the significance of
those figures. I should put them some-
what differently. Today in the Army
‘there is not a single British Officer or
foreign officer in any operational or
executive post. Not one, from top to
bottom; it is a completely self-depend-
ent Army so far as personnel is con-
cerned. We have got some British
Officers. We have got one Adviser to
advise on whatever organisational or
other problem is placed before him.
We have got one senior Adviser for
some time more—not for very long——
and we have got a number of techni-
cians in the- Army, people to train,
without any executive responsibility.
Now, that is a very big change in
the Army of the size we have. 1f you
like. you can compare things over the
‘border, in Pakistan. You can see 3
vast number of English . officers in
.executive responsible positions in that
Army and they carry on. We have
none in that position. Now, in the Air
‘Force—I am not at all sure for the
‘momeni—] think I am not saying
something wrong—as far as I know,
there are only one or two— of course
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the Air Marshal is there. Mr. Jaipal
Singh is making signs.

8Shri Jaipal Singh (Ranchi West—:
Reserved—Sch. Tribes): I fully support
the hon. Prime Minister. I think, how-
ever, my hon. friend is not quite correct
when he says there is no executive
officer in charge of military training.

. Shri Jawaharlal Nehru: I said train-
ing technicians we may have, a person
training in a Military Academy. Those
are training jobs; that is to say, no
operational work is entrusted to them.,

- In so far as this training is concerned,

we have got a number of them.

Now, in the Air Force, there are very
very few practically except the man
at the top—only the Air Marshal—and
may be one or two others, I am not
quite sure. That tqQo, I think, in the
course of this year, by the end of this
year will be completely, 100 per cent.,
so far as officer ranks are concerned,
under Indian officers.

The Navy is in a somewhat different
position and in all likelihood we shall
continue to have some senior British
officers to help us there because, frank-
ly speaking, our young men who are
very fine have not got the necessary
experience yet. They are gaining it
rapidly and even at the end of this
year, there are likely to be major
changes, so that the change-over from
the old 8,000 British officers to the pre-
sent stage in five or six years has been
very remarkable indeed.

After all what are we aiming at? Not,
merely calling or saying that we have
100 per cent. Indianised Army etc. Of
course, we are aiming at first-rate staff,
we are aiming at having a definite
apparatus in this country which, not
only in quantity but also in quality,
bears comparison with anything and
creating advancing, progressive appara-
tus, not merely simulating from some-
body else. I see absolutely no reason
why we should not take the fullest
advantage of such help as we can get
from abroad, provided that help is
given. There are two ways of giving
it. One is self-illuminating help and
the other is self-perpetuating help,
which is very bad. That is for us to
see.

Take another aspect of this proklem.
As I said, Defence ultimately depends
on the Army. I was astonished—I
think an hon. Member Mr. Gopal Rao
used the words, ‘What steps have been
taken to change the character of the
Army. which is savage and brutal and
according to old traditlons?’ 1 do pro-
test against our Army or its character
being called savage and - brutal.
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Shri Jaipal Singh: Hear, hear.

Shri Jawaharlal Nebru: I think it is
very unfair.

shri Gopala Rao (Gudivada): Whuy
is the relation between the officer and
the soldier? How is the treatment
given by the officer to the soldier?

Shri Jawaharial Nehru: I dn not
know where the hon. Member gets his
facts from but so far as 1 know.
the relationship of the officer ‘with his
men is exceedingly friendly, exceeding-
ly co-operative...............

Shri V. P. Nayar (Chirayinkil): So
far as we know, it is not.

Shri Jawaharlal Nehru: I do not
know. Of course, I have no personal
knowledge of all the Armies in the
world, but some knowledge I do have,
and from such as I have had either
from books by reading about them, or
to a slight extent from personal experi-
ence, I have found that in every Army
discipline is considered important.

Shri Gopala Rao: But not this kind
of discipline.

Shri Jawaharlal Nehru: In most
Armies, discipline is much more rigid

than in India. The relationship of the .

officer with the men is often much more
rigid in other Armies than here.
Naturally, one cannot generalise about
these matters, but I have found here
that when we have got 10,000 or 20,000
officers, it may be that some are very
good; some are not so good; and some
are bad. That is an individual matter.
But taking it by and large, my own
impression is that our officers get on
very well with their men, and I have
seen them not only get on well with
them, but dance with them, sing with
-them, eat with them.........

Shri Jaipal Singh: Good show.

Shri Jawaharlal Nchru: 1 was refer-
ring to another aspect of our defence.
I have said that ultimately the Army,
or the Air Force, or the Navy has to
be considered in the background of in-
dustrialisation—not only industrial pro-
duction of the things we need; that of
course is there, but it is something
much more than that. It is the mind:
the technical approach; the technical
mind, that we have to produce. In
regard to that. if T may say so, the
Defence Ministry has made astonishing
progress. I say so, because Members
ask: ‘What have we done? We are
static’ I mean Members on either side
of the House. They get up and say:
‘Oh. it is static; no progress is made.
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I am surprised to learn it, because the
progress we have made in that matter
is really astonishing, and it is astonish-
ing, not in my own eyes, but in the
eyes of others who have come from
abroad and who have no reason to
praise us. They are experts in this
ghing and they came here not only four
r five years ago, but revisited India
‘two or three times after an interval
of a year or two. They can evaluate
things, and they have expressed their
great surprise at the continuous prog-
ress we have made in this business. I
can give you figures in regard to the
growth of our Ordnance Factories—not
only in regard to the growth of our
Ordnance Factories and other great in-
dustries that are in progress, but to the
general progress. Take the Ambarnath
Machine Tool Prototypes Factory. It is
a magnificent thing which can bear com-
parsion with any factory of that type
in the wide world. In fact, building up
of these things has produced another
type of difficulty for us, of which 1
will make mention presently.

Take the Ordnance Factories. Apart
from the numbers that have grown up
-—and the number has gone up very
greatly—at the present moment, as far
as Superintendents etc. are concerned,
these are highly technical jobs and it
is not -easy just to put anybody in a
highly technical job, unless you have
trained him for it. Now, we have go!
in these Factories some twenty or su
Superintendents etc.’ At the time of the
changeover, there were very few Indians
who were even Foremaniin these Fac-
tories. There was only one Indian
officer who had reached the rank of
Superintendent. and not even a hand:
ful of Assistant Works Managers, and
very few Foremen even were there.
All were in the lower ranks. Todav,
all excepting 8 Superintendents are
Indians. Most of the Works Managers
and Assistant Works Managers are
Indians. and in all other appointments
there is hardly a single foreigner found.
The rapidity with which we have
changed in these highly technicai
‘things is remarkable. If you go into
production figures regarding steel ard
other things, they are also very
interesting and show the rapid progress
we are making. ’

Shri Meghnad Saha (Calcutta—
North-West): Is there any design sec-
tion in the armaments industry? My
information is that all the designs still
come from England.

Shri Jawaharlal Nehru: There are
design sections, but most certainly
designs still come from England. But
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at the same time, we have design sec-
tions and as our designs grow, we d»
not take others’, or we take them and
compare them. We are passing through
this transition. because we have always
to consider this, that we cannot allow
our quality to suffer. It is an impor-
tant matter that by merely sticking to
a particular design that we produce.
we should not have second-rate things.
We must have first-rate things, What
we are doing today is to purchase first-
rate things. That is more important,
So, . undoubtedly we go abroad for
designs etc. but more ‘and more design-
ing work is being done here today.

Dr. S. P. Mookerjee' (Calcutta Scuth-
East): About these Ordnance Factories,
may I ask one question? At the time
of transfer of power, the Ordnance
‘Factories were so equipped that not all
,the essential parts could be manufac-
tured here, and steps were then being
taken to make them completely self-
supporting. Has that been done? Are
we In a.position to make all the essen-
tial parts in the Ordnance Factories or
are we still dependent upon supplies
coming from England?

Shri Jawaharlal Nehru: Obviously,
the attempt is always made to become
completely independent. That attempt
is limited in some ways, because in
highly industrialised countries, all kinds
of small parts are*manufactured in a
hundred different industries. That is
why 1 referred to the Ambarnath
Factory. Our difficulty is that when
we do something, we cannot rely upon
that industrial background which
England or America or Frande may
hzve. They can produce certain things
in civilian and other factories and take
advantage of them. We have to pro-
duce every single item ourselves, which
makes it slightly more costly. Apart
from costliness, it means for example,
getting a big machine to produce some
small article. That machine may be
occupied for, let us say, ten minutes a
day and during the rest of the twenty
three hours and fifty minutes it has not
gol any use. That is wasteful. So, we
have to balance theses factors., One
does not suddenly spend Rs. 10 lakhs
over a machine which would produce
a small but very important component
when we can get that small part better
and cheaper elsewhere. Therefore, we
have to co-ordinate civilian develop-
ment and the general industrialisation
process with this.

In regard to our Ordnance Factories
or other defence factories, as some o
the hon. Members have pointed out, we
have tried to utilise them to the nest
and the greatest measure and in_the
largest possible manner for civilian
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production also. It is not an easy
matter Lo do all these things. -1 think
my ‘eolleague mentioned to the House
yesterday that for this very purpose we
are appointing a high-power committee
to consider and go into some detail
about running the Ordnance Factories
and other factories more efficiently, but
more s0 to consider how to utilise them
for civilian production, so that not only
should there be greater production, but
this awful question of retrenchment
does not come before us. Retrench-
ment is bad., We do not want to re-
trench our people, and yet on the other
hand, when we are told that we ara
doing nothing, what is one to do? So,
if we can turn over, from time to time,
to civilian production and utilise civilian
production to produce some goods, that
would be desirable. All these things
cannot be done suddenly, but since the
han. Member asked me the question, I
think it would be correct to say that in
a very large measure we are manufac-
turing those. things—not everything.

Here we come up against a very im-
portant thing—the basic thing about
defence. What does defence mear?
An hon. Member yesterday—or was it
the day before—referred repeatedly to
the inadequacy of ‘fire power”. He
rencated the words “fire power” quite
a large number of times. 1 do not
quite know what he meant by it, or
what exactly he had in mind. What
exactly do we aim at? If we tallt about
our defence, what do we aim at? Are
we aiming at—let us put an extreme
case—fighting the wide world? No.
We cannot do it. No country can 4o
it. Not even the greatest power in the
world today can fight the rest of the
world. Therefore, you have to keep
in mind what exactly is the aim in
view. Of course, you have to keep
vour resources in mind. They arve
limited. If we had unlimited resources,
of course we can do many things. We
can have many times over the fire
power that the hon. Member referred
10, just to play with, not only in Army
matters, but in fireeworks—I mean
accasionally letting off fireworks. I
know that. But there is a limitation.
Our resources are limited. We have tu
make the best use of our resources. But
how? In this way. You have to deter-
mine how much of the resources avsil-
able are going to be utilised, let us suy,
with immediate effect. That is to ’ay.
suppose we thought that war was ¢m-
ing six months hence—our nlanning will
be completely different. The prepara-
tion would be for a war which is com-
ing six months or three months later.
We spend monev immediately which
we normally may not. W would even
waste money, because we cannot be left
unprepared for that. That would be
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wasteful expenditure, because if war
comes, we should be as prepared for it
as we can. If there is no such possi-
bility, we will plan our expenditure in
a different way.

Therefore, you have to think of how
much you are going to spend on to-
day’s preparations and how much to lay
the foundations of a higher and supe-
rior preparation for tomorrow and the
day after. That is the problem in
everything, whether it is our industrial
development, or the Five Year Plan—
today or tomorrow—but more especial-
ly in defence you have to do it.

Secondly, you have always to think—
and that is a part of the first—in terms
of how much you are going to spend on
that basic thing which is more impor-
tant than anything in defence, that is
the development of industry, defence
industry, if you like. If the last world
war was won by the Allies it was on
account of the greater production of
that colossal apparatus of production of
the United States of America than al-
most anything else. So that everything
that we spend for increasing our army
today increases our strength for defence
in that particular sector immediately,
true. But that much we take away
from that basic strength which you
would get by producing more goods,

more equipment for defence. So, we-

have to balance how much money we
should spend on that basic industrial
strength, how much for building up
more regiments in the army or more
aircraft in the Air Force.

Then again, an important question
comes up—the types of weapons, etc..
that we should use. It is a difficult
question which.........

Shri Gopala Rao: What perceniage
of our defence expenditure is allotted
foir cletence industries. or heavy indus-
tries?

Shri Jawaharlal Nehru: I am sorry
the hon. Member is not trying to
follow what I am trying to explain.

Shri Gopala Rao: I ask to substan-
tiate what the Prime Minister says.

Shri Jawaharlal Nehru: 1 would be
hon. Members to follow something.
do venture to say in all modesty it is
worth following.

Shri Gopala Rao: Please speak some-
thing concrete.

Shri Jawaharlal Nehru: Speaking
about our Army Budget or Defence
Budget, I cannot give J»ercentages now.
But a fairly substantlal part of it is
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going in building up that basic thing
:{Ae capital expenditure ‘and the rest o

Now the question comes up as to the
type of weapons. When I use the words
J‘types of weapons or equipment” 1

, include in it aircraft, ships, etc. What

are we to have? The normal reaction
of one is to have the best, of course, tc
have the latest. Some body askea
yesterday why we were purchasing old
junk: why not buy new ships? A very
brave thing. Nevertheless in some
cases it is much better to buy an old
thing than a new one. It depends what
you are gbing to use them for. A new
ship costs ten times as much as an old
one. The latest type, the most modern
type of aircraft, the jet aircraft, may
cost a tremendous fortune. You may
buy {t—if you like, certainly. We may
buy a bomber which can go two thou-
sand miles. Of course, if we buy that,
we do not buy a hundred other things
that we might have bought with that
money. You cannot go on expending
’iilkie that. If we do, we give up some-
ng.

Secondly, we have to think in terms
of the purpose for which we get these
weapons. The more technically compli-
cated weapons we get, the more diffi-
cult it is for us to maintain them, with
the technical background we have; the
more dependent we become on others
for the spare parts and the rest, which
we may not get later on. We can have
only a few of them and if by any
lchance they are destroyed we are help-
ess.

Shri Gopala Rao rose—

Mr. Deputy-Speaker: The hon. the
Prime Minister must be allowed to
proceed.

Shri Jawaharlal Nehru: Theretore,
this question is a very important
question,

Take the old Indian agny. What was
it built for? It was an extension of
the British Army in India, although
manned by Indian personnel and other
ranks. It was built as a coordinating
branch of the British army to help the
British in its wars—either small wars
in the frontier, or big wars. So it was
like an expeditionary force attached to
the British Army. The whole concep-
tion of that army was to assist the
British army in warfare. Obviously
we gave up that conception completely.
Today we have no expeditionary force
at all. We do not think in terms of
any expeditionary force. We think
completely in terms of defence, not of
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®oing far outside our country. That
aakes a complete difference to our out-
look, whether it is land force, or air
force, or naval force. The Navy is
meant to defend our sea coast; the Air
Force is to protect our frontiers, if
necessary go a little beyond them, but
not far beyond them. Therefore, nor-
mally speaking we will not get air-
<craft which however wonderful they
are, are supposed to go 2,000 miles out.
We have no intention of going a thou-
gand miles away to attack. If we get

‘them, we get them at the cost of other,

things which are more useful to us,
smaller planes and other things.

I am putting these things to the
House, so that it may be aware of the
method of our approach to these pro-
blems. Generally speaking, the more
complicated apparatus we get today,
it is more costly of course, but apart
from being more costly, it seems that
much of reduction in the money we
<could have for really building up our
own resources in future. So it affects
our future strength—these new ships
or aircraft that we may get.

Therefore, it is safer, if I may put
it, to get to use a second rate weapon
which you produce yourself in the
country than to rely on a first-rate
weapon which you may not get, or
may not be able to keep up and
which ultimately does not help you
in building up your strength. That is
one aspect of it.

The second aspect is that in the
modern age you cannot go very far
with second-rate weapons, apart from
the fact that it may mean producing
a dangerous situation for you: it may
mean loss of morale of your people.
of your services, when they use
second-rate weapons and find people
round about them using first-rate
‘weapons.

So you have to balance these things.
Essentially the out-look is a long dis-
tance ouflook of building up our in-
dustry, strengthening our defence in-
dustry, advancing aqur technological
and scientific growth, thereby provid-
ing the real basis for defence. You
‘may enrol people in the army and
train  them in six months or nine
months and make them fine soldiers.
But it is more difficult to train an
officer. It is much more difficult to
train a highly specialised technically
trained officer, or mechanic, call him
what you will. It takes time. Suppose
I want to Increase my Air Force. It
is not a question of my buying so
many planes from abroad., quite apart
from the fact that I try to manufacture
my own aircraft. That will take time
We are beginning and we will go fast
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But what is more important is that
we have to train men to man that
aircraft. That takes time. It is not
such a simple matter as all that. Sup-
pose we want to add a dozen squad-
rons. That process begins not by buy-
ing the aircraft, but by beginning to
train the men for that and gradually
get}ing them accustomed to that air-
craft.

So that the matter has to be looked
at from a large number of angles. In
this matter of course we have to rely
very largely on our experts. They are
good people. We take advice where
we can from foreign experts too. But
ultimately naturally we have to rely
on the experts that we have here.
And we apply such mind and intel-
ligence as we possess to the expert
advice we get and then we decide.
Therefore I should like this House to
consider this problem of Defence in all
its wider ramifications that I have
suggested today.

My hon. friend Mr. Patnaik who
takes a great deal of trouble and has
thought a lot about these matters has
put forward many ideas in the course
of this debate and previously, many
of which are worth pursuing More
specially he is interested in the Terri-
torial Army, in the National Cadet
Corps. So are we. And certainly those
ideas should be examined. I think it
is important that our Territorial Army
or our National Cadet Corps should
become much bigger. They are far too
small today. The difficully of course
arises because the question of expense
comes in. Now, I think we shall have
to solve that somehow. We have got,
if I may say so, into rather bad habits
from the British days, that is in re-
gard to the expensiveness of a thing.
We think in the old British expensive
way, and so we get tied up with it.
We shall lrave to get out of it. There
is an Advisory Committee in regard
to the Territorial Army and the Cadet
Corps and I hope they will make some
progress in that direction to expand
them. And we shall welcome very
much the ideas of Mr. Patnaik,
Dr. Mookerjee and others on the sub-
ject. We shall certainly welcome them.
I should like the Territorial Army to
be bigger and the National Cadet
Corps to be bigger. certainly if you
like as a kind of reservoir, but even
more s0 because I think it 1s a good
thing for our people, for our young
men to have their discipline. It wil]
be good for them physically; it will
make them better men. better citizens.
stronger and healthier people, and
generally add to the strength of the
country. So I attach g great dea] of
importance to that. But looking at it
from the point of view of sheer



2924 Demands for Grants

[Shri Jawaharlal Nehru]

defence, there are many other factors
which I have pointed out—Industry is
one,

And finally may I say there is con-
stant. frequent reference to what are
called scandals in the Defence Minis-
try. One hardy perennial which is
referred to again and again is what
is culled the jeep scandal, and the
other thing the amrmunition scandal.
The third to which Mr. Jaipal Singh
referred a little while ago was the
Sealand scandal. Everything becomes
a scandal!

So far as the Sealand is concerned,
my colleague the Deputy Minister gave
the tacts, I hope they satisfied the
House. Again the question was asked:
Are the Sealands being employed in any
other Navy? And the answer was, as
far as I know: No, they are not, but
they are used by them for transport
and other purposes. But the question
is for what purpose we require them.
1t is perfectly true, if you want to
ask me “Are they good for golng in
battle array against' the enemy’”, they
are no good, But we want them for a
limited purpose, for training purposes,
and we got them. They are no good
for active warfare, etc. If we get
things for - active warfare, apart from
our background, we have not got the
aircraft carrier, etc. So we get these
and train our people accordingly.

And may I say this in regard o
this hardy perennial, the jeep scandal,
and the so-called ammunition scandal,
and what Mr. Anthony referred to as
the mystery surrounding the Defence
Ministry. I really do not know what
mystery he was referring to except
the ‘mystéry’ of our not placing on
the Table of the House and publishing
in the newspapers the exact number
of ships, their quality, the number of
men, regiments, etc. We do not

publish them. That is perfectly true. °

And we do not intend publishing them.
Because, it does no good to supply
this information to people who may
take advantage of it against us. But
there is no other mystery about these
matters except the normal secrecy in-
volved in certain things, about the
type of weapons we keep. Nobady
publishes these things. nowadays.

But again coming back to this jeep
scandal, I suppose there are few things
or few questions rgised in this House
which have been so thoroughly en-
quired into, from every point of view,
repeatedly, as this jeep purchase busi-
ness. which began some time in May,
1948—five years ago, a long time ago.
In fact il i/a® i v Toll vurchase
on a big scale that was made after
the transfer from the old India Office.
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They. used to make our purchases
before that, That was the first thing
that was dealt with by our own people
there. We had no apparatus, proper
apparatus, in India House to deal with
these matters, which we have now.
It was 4 very difficylt time. We were

carrying on the Kashmir war. We:
were on the point of having the
Hyderabad operations. We did not

quite know the consequences of all
those things. There was the most
urgent need felt for jeeps. We sent
frantic telegrams: get these jeeps any-
how, any kind of jeep. We were quite:
unhappy. We made mistakes in it. We
lost money, admittedly, But you must
look at it in that context of things.
Do not think we are sitting in an
office here issuing public tenders
which may take months and years to
be answered. Here was an emergency.

a war-time urgency; actually warlike

opéerations were going on and there
were threatened operations. The ques-
tion was: you will not get anything
later, get something immediately. So
in that hurry we made some contracts
which were not adequate and which
got us into trouble later on. And we
have been trying to get out of them
by other processes, and by trying to do
that getting more entangled in the
business. There it is. But they have
gone through it very thoroughly. I
confess mistakes were made, I admit.
But I see nothing in it which can be
called scandal or any corrupt practice.
Mistakes have been made. Last ses-
sion, I think, a statement about this
was made by the then Defence. Minis-
ter, Shri Gopalaswami Ayyangar after
this complete enquiry which he and
many of us made. That applies even
more to the ammunition business. We
got the stuff ordered, and we got
good stufl ordered too. There is no
doubt about it. But certain proce-
dures have been followed differently.
So that, I do beg of the House—I want
the House to be as critical as possible,
to scrutinize everything most carefully
and not to be chary of criticising any
thing—but I do beg of the House also
to copsider the context of things and
not to run our own people down with-
out being sure that they are deserving
of them. If they deserve it let us run
them down. But this needless running
down of hard-working, honest people,
who are doing a difficult job in difti-
cult circumstances is hardly, I sub-
mit, desirable.

I would finally beg to submit to the
House that taking it all in all—I am
not prepared to say that everytning
that the Defence Ministry has done
is free from mistake or error, that it
could not have done better here and
there; all that is perfectly true; we
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can always do better than we have
done, and we should do better than
we have done—but taking it all in
all, the record of the Defence Ministry
is, I think, good and has been very
advantageous to the country.

3 pMm,

Dr. S. N. Sinha (Saran East): On a -

point of order.

Mr, Deputy-Speaker: What is the
point of order? This is guillotine time.
There is no point of order.

Dr. S. N, Sinha: There is one, Sir.

Mr. Dep'uty-Speuker: I shall apply
the guillotine first. Order, order.

Dr. S. N. Sinha: It is about......

. Mr. Deputy-Speaker: Order please.
The hon. Member must resume his
seat. Guillotine first and anything
else next. I will put all the cut motions
to the vote of the House.

The cut motions were negatived.

Shri Jaipal Singh: Demand No. 12...
I had requested my young friend

Mr. Deputy-Speaker; No. I am put-
ting the guillotine, At this stage no
Demand...... oo

Shri Jaipal Singh: It is_a question
of Rs. 40 p(forty) lakhs. He promised
he would give me a reply.

Mr. Deputy-Speaker: No reply now.
The question is: -

“That the respective sums not
exceeding the amounts shown in
the third column of the Order
Paper in respect of Demands
Nos. 11, 12, 13, 14, 15, 16 and 114
be granted to the President to
complete the sums mnecessary to
defray the charges which will
come in course of payment during
the year ending the 31st day of
March 1954, in respect of the
corresponding heads of demands
entered in the second column
thereot.”

.

The motion was adopted.

[The motions for Demands for Grants
which were adopted by the House are
reproduced below—Ed. P. P.]

1)
Demanp No. 11—MINISTRY OF DEFENCE

“That a sum not exceeding
Rs. 23,92,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
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ment during the year ending the
31st day of March, 1954, in respect
of ‘Ministry of Defence'.”

Demand No. 12—DEFENCE SERVICES
EFF!;:CTIVE-ARMY
“That a sum not exceeding

Rs. 1,50,06,70,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1954, in respect

' of ‘Defence Services, Effective-
Army'”

DEMAND No. 13—DEFENCE SERVICES:
ErrFecTIVE-NAVY

“That a sum not exceeding
Rs. 10,37,56,000 be granted to the
President to complete the sum
necessary to defray t{he charges
which will come in course of payv-
ment during the year ending the
31st day of March, 1954, in respect.
of ‘Defence Services, Effective-
Navy'."
DEMAND No. 14—DEFENCE SERVICES.
EFFECTIVE-AIR FORCE

“That a sum not exceeding
Rs. 23.64,30,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1954, in respect
of ‘Defence Services, Effective-Air
Force'.”

DemaND No. 15—DEFENCE SERVICES,,
NoN-EffFecTIVE CHARGES

“That a sum not exceeding
Rs. 14,36.31.000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1954, in rasnect
of ‘Defence Services, Non-Effor-
tive Charges'.”

Demanp No. 16—MisceLLANEOUS Ex-
PENDITURE UNDER THE MINISTRY OPF
DEFENCE.

“That a sum not cxceeding
Rs. 4.58.000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in cource of pay-
ment during the year ending the
31st day of March. 1954. 1n respect
of  ‘Miscellaneous  Expenditure
under the Ministry of Defence’.”

Demanp No. 114—DerEnce CarprTan,
OuTLAY.

“That a sum nnt exceeding
Rs. 1¢ 50,80,600 pbe granted c the
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President to complete the sum
necessary to defray the charges
which wrll come in course of pay-
ment during the year ending the
31st day of March, 1954, in respect

(1]

of ‘Defence Capital Outlay’.

Mr. Deputy-Speaker: What is the
wpoint of order? On what has been

«disposed of?

Dr. S. N. Sinha: The point of order
is this. A Member of the Communist
Party has called our Army savage and
brutal. I am sorry that at that time
1 was not pregent in the House. It
:must be expunged from the proceed-
ings because it is not a parliamentary
language and it is an insult not only
‘to our Army but to the whole nation
.and to this Parliament.

Mr. Deputy-Speaker: I only wish
-that 1 am not taken by surprise. In
view of what tire hon. Prime Minister
said and in view of the fact that
Mr. Gopal Rao had referred to some-
thing else, the treatment by the officers
of the lower cadre—that is how he
‘tried to explain on the spot—I cannot
take cognisance of it. If the hon.
Member wants, e may kindly write
to me. I will look into the whole pro-
«ceedings and if necessary 1 will bring
it before the House.

SUPPLEMENTARY DEMANDS FOR
GRANTS—PEPSU

Mr. Deputy-Speaker: The House will
now .take the Supplementary Demands
for Grants in respect of PEPSU for
the year 1952-53.

Having regard to the other financial
‘business in the Agenda before the
House, I propose to fix a time limit
as follows.

The discussion on Supplementary
Demands for Grants in respcct of
PEPSU will continue for two hours at
the end of which I shall apply guillo-
tine and put all the Supplementary
Bemands for Grants to the vote of the

ouse.

Thereafter the Demands for Grants
on account relating to PEPSU will be
taken up. I think one hour will be
sufficient for that, so that at 7 pm. 1
shall put the Demands for Grants on
Account relating to PEPSU to the vote
of the House.

The time limit for speeches will
ordinarily be 15 minutes for hon.
Members and 20 minutes for Leaders
of Groups. The Minister reflying may
take 20 minutes or more, if necessary.
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I shall now place the Demands before
the House.

DeManp No. 1—LaAND szmix:

Mr. Deputy-Speaker: Motion is:

“That a supplementary sum not
exceeding Rs. 2,58,000 be granted
to the President out of the Con-
solidated Fund of the State of
Patiala and East Punjab States
Union to defray the charges which
will come in course of payment -
during the year ending the 3lst
March, 1953, in respect of Land
Revenue.”

DemanD No. 7—OTHER TAXES AND
Dumies

Mr. Deputy-Speaker: Motion is:

“That a supplementary sum not
exceeding Rs. 98,000 be ‘granted
to the President out of the Con-
solidated Fund of the State of
Patiala and East Punjab States -
Union to defray the chrarges which
will come in course of payment
during the year ending the 3l1st
March, 1953, in respect of Other
Taxes and Duties.”

Demand No. 11—ELECTIONS FOR
. LEGISLATURES

Mr. Deputy-Speaker: Motion is:

“That a supplementary sum not
exceeding Rs. 2,068,600 be granted
to the President out of the Con-
solidated Fund of the State of
Patiala and East Punjab States
Union to defray the charges which
will come in course of pédyment
during the year ending the 3lst
March, 1953, in respect of Elec-
tions for Legislatures.”

DEMAND No. 14—FINANCE DEPARTMENT
Mr. Deputy-Speaker: Motion is:

“That a supplementary sum not
exceeding Rs. 61.000 be granted
to the President out of the Con-
solidated Fund of the State of
Patiala and East Punjab States
Union to defray the charges which
will come in course of payment
during the year ending the 3lst
March, 1953, in respect of Finance
Department.”

DeMand No. 15—REVENUE DEPARTMENT
Mr. Deputy-Speaker: Motion is:

“That a supplementary sum not
exgeeding Rs. 25,300 be granted





